F.No. A=1100 1272019-Ad-V1

T HIHT

Covernment of India

Cra e ]

Ministry of Finance

T farsmr

Pepartment of Revenoe

(T Trge] F1 918 Central Board of Direct Taxes)

Order No, 182 of 2020

Norih Block, New Delhi -1 10 001
Diated: 2500820020

With the approval of the Finance Minister, the following existing posts in the various prades

of India Revenue Service are diverted to the newly created Mational Taceless Appellate Centre
[NFACY, Deihi and its foar Regional Faceless Appellate Centres (RFACz) at Delhi, Mumbai. Chennai
und Kolkata, with immediate effeet and until further orders:

'8.No. | Grade Name of Post (o be diverted Diverted as
1 BCCIT S Principal Director General of Principal Chief Commissioner of
PDVEIT [ncome-tax [Systema), Delhi Income-tax (NFAC), Delhi

2 CETT: Chicd Commisgianer af lneame-  Chiel Commissioner of Tneome-
tax, Delhi-5 tax [REAR), Diellad

3 CCIT - Chief Commissioner of Income-  Chief Commissioner of Inoome-
taz, Murmnbal-& tan (REAL), Maumbean

4 GO [ Chiel Commmssioner of Ineome | Chiel Commisswmner of Income
—tax, Channai-2 tax (RFEAC), Chennai

T':'- DE‘fT Chiel Commissionesr of lnoome Cloef Commissioner of Tneome-
—tax. Delki-6 tax (EFAC), Kolkata

& CIT Commissioner of Income Tex | Commissioner of Income-tax
[LTU], Kolkata (Hgrs.), 0o Pr. CCIT{NFAC)

¥ CiT Commissioner of Income-tax | Commissioner of lnoome-tas &
[Appeal), Delhi-1 (Apoeal Unit)-1, Delhi

B LIT Cormanmissioner of Ineome-tax Clormnssivorer of Tndome-tax
[Appeall;, Delthi-2 (Appeal Linir)-2, Telhi

o CIT Commissioner of [noomes (o Clrorrimissieoer of [ncomes- s
[Appeal), Delhi-3 (&ppeal Unit)-3, Delhid

|= I-Efl- .{.‘.[T' Commissioner of [ncome-tax I Commissioner of lncome-tax

[Appeal], Delhi-9 (Appeal Unil]-<, Delha

11 CIT Commisstoner of [noomes -t | Commissicner of Ineomes tax
[Appeal], Delhi-5 (Appeal Unir]-5, Delhi

12 It Comemzsioner of [noome-tax Cemmissioner of lncomes-tax

[Appeal], Dethi-&

[Appeal Unit]-&, Delhi

o B
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[Appeal Unit)-7, Delhi

Commissioner of Ifcetme- b
(Appeal Unit)-8, Delhi

Commigsioner of Income-iax
tAppead Unk)-%, Delhi

Commissiorer of ncome-tax
[Appeal Unit]-10, Delhi

Coemmissioner of Tneome: g
[Appeal Unit]-11, Delhi

Commassioner of Income-tax
{Appeal Unit)-12, Delhi

Commissioner of [ncome-tax
tAppeal Uradj-13, Dethi

Commissioter af rm-.nmg.'{m
[Appeal Unicl-14, Dethi ©

Commisgicrer of Tneame-Tax
[Appenl Unit)-15, Delki

'E'Dmmiaaufl.i:r of Income-tax
(Appeal Unit)-16, Delhi

Commissioner of Incomie-tax

{Ampeal [Tnith- 14, Delhi

-L‘-.:Immisaic-ner of Tneome s
(Apoeal Unie)-18, Deihi

Clomnmi ssiprier of Income-tax
(Appeal Thnit]- 19, Delh

Commissioter of ltoome-tax
[Appeal Unit]-20, Delh:

Comrnissioner of Income-1ax
{Appeal Unil)-21, Delhi

[ (Appaal Lnit)-22, Delhi

Commissioner of Income-tax

‘Commissioner of [ncome-tax
(Appeal Unir]-23, Delhi

ﬁummisé:rmm‘ af Thneaime-
[Appeal Unit]-24, Delhi

iAppeal), Delhi-7

I4 CIT | Comrmizsioner of Tncome-tax
(Appeal), Crelhi-8

13 CIT | Conmnissivner of Income-tax
([Appealy, Delha-9

16 CIT Commissioner of Income-tax
[Appeal), Delhi-10)

17 CIT Cotnrmissioner of Income-rax
{App=al], Delhi-11

15 CIT Commissioner of lncome-tax
pAppeal], Delhi-12

1a i Commissioner of Income-tax
(Appeal), Delhi-13

20 CIT Commissioner of Inoome-1 i
[Appeal), Delhi-14

A1 CIT Commissioner of Income-tax
[Arepeal], Delhi-13

232 e Commissioner of Income-tax
{Appeal], Delbi- 16

a3 CIT 'L:c-mmism'nner of Income-tax
Lhppeal], Delhi-17

21 Eeiy Commissioner of Income-tox
[Appeal), Delhi-18

25 oiT EjDL‘t‘:]‘ﬂiRRinhP_J" of |-]:.|.I:'.I:|-]I|.f-tE.I-
Lhppeall, Delhi-149

26 | CIT Commissioner of Tneome. b
{Appeal|, Delhi-20

27 13 Cammissioner of Inoome-tax
{Appeal), Dathi-21

28 CIT ' Commisgioner of Income-tax
{Appeal]l, Delki-22

[ oo oIt Commissioner of Ineore-1ex

(Appeal), Delhi-32

30 CIT COtmmissioner of Ineome-mx
[Appeal), Delhi-33

31 CIT i.':mumiaﬂ.innf::- uI-lm:.-umi:-ta.x
|Appeal], Delhi-34

a2 CIT Commessioner of Tneome-fas

tAppeal), Delhi-35

b~ -

Commissioner of In COME L,::.w;

Commissioner of Income-tax
[Appeal Unil)-25, Delh:

{Appenl Unit)-26, Delhi
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C‘r:-m:m:le.a oneT l:lf [neme-1ax
(Appeatl, Delhi-3a

L. .L_‘.' "'Jl |"

1

il .'.'_.I- 1

| Cu:,mmlaam-rwr ::-f Tnm:l‘.l:l.-t E-E.H'.

(Appesd Linit]-27, Delhi

Commitssinner of Income 1ux
(Appeal), Delhi-37

| Eﬂmmsaamn:r af Ineome-tax

(Appeall, Delbn-38

Commissioner af Income-tax

{Appeal], Delhi-30

{.‘nmmlﬂﬂ.i-:-ntr 1:11. I:m:umn: 1ax
| tAppeal Unith-28, Deaihi

: Commissioner of Income-tax
{Appeal Unit)-29, Delhi

Cornrmissioner of Income-tax
[Appeal Unit)-30, Delha

Coimmissioncr of Incomes-Lias
(Appeall, Delhi-941

Commissiener of Income-1ax
[Appeal), Amnritsar-1

Centossioner of Income-tax

| {Appeal], Amritaar-2

Commizsicner of Income-tax
| [Appeal Unit] 31, Delbi

_.I:_‘,usumissmncr of Income-ax
(Appeal Unitg-1, Amritsar

ﬂﬂn]mzsﬂiann:"ﬂfiﬂcmw 1
iAppeal Thit)-2, Amrilsar

Comrmssioner of Tncome-tax
{Appeal], Bhatinda

Con miagioner of JinL'}.:-rf_!E 10
[Appeal Unit]-1, Bhaticda

Commiasianer of lncome-tax
[Appeall, Jammmi

Commissioner of icoine-tax
Appeal, Srinagar

Commissioner of Incame-tax
Appeal Unit]-1; Jammua

| Commissftner of Income-tux
iappeal Unit)-1, Srinegar

Commissoner of Income -tax
(&pnesl], Pelampur

Commissionsr of lpoome-tax

{Appeal), Shimla

Lummgssu-::m er af Inocome-tax
[Appeal], Paridabad

Cammissionsr of lncome-iax
(Appeal Unitp-1, Palampur

Commussioner of Income-tax
{Appeal Unit)-1, Shimla

Commiasioner l:lf-:ll'JE;::l'.TJt‘-IHH
[Appeal Unit)-1, Faridabad

CommiasioneT of [ncome-tax
[Appeal), Gurgaon-1

Commisaioner of lncome-rax
(Sppeal Unit]- 1, Gurgaon

Commissioner of Incorme-tax
(Apoead), Gurgaon-2

Commissioner of Income-tax
fAppenl), Hlisar

Comrassioner of Income-tax
[Appeal], Karnal

Commissivnet af lneome- tax
| {Appeal Unit)-2, Gurgaon

Comims=iones of Income-tax
{Appeal Unit)-1, Hizsar

Commissivner of [ncome-tax
[Appeal}, Panchlula

="

Commiasioner of Income tax
[Appeal Unil]--T, Karnal

Commissioner of Ihoome-tax
| [Appeal Unitl-1, Panchlula

Commissioner of Inuomme-tax

(Appeal), Rohtak

| Commissioner of lncome-tax

(Appeal], Jalandhar-1

Commissionsr of Inenme-tax
tAppeal Uniij--1, Rahtak

-.’_,umtmsm:rwr af Income-tox
|-I."|.,Jp=3:a1 Liniti-1, Jalandhar

\nraa m‘;ﬁﬁ.
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L Tt 0 o P AL - i
Commrissicner of Income-tax

Commissionsr af [noome-tas

l: urmmmnner -:uiImc -tax
(Appeal Unitp-2, Jalandhar

tAppeal Unath-1, Tudhiana

Caommissioner of Im:u:l:r-u.'-tux
fAppeal Unat)-2, Ludhiana

Commissioner of Inceme-1a=
|Appeal Unit)-3, Ludhiana

Commssioner of Income-taoe
{Appeal Unit)-4, Ludhianza

Commissioner of looome L
(Appeal Unit)-1, Patmla

| Commissioner of Inaome-tax

(Appeal Unit)-1, Chandigarh

Commissioner af [nonme-tax

tAppeal Unit-Z, Chandigath |

Cammigaioner of [ncome-tox
tAppeal Unat)-1, Haldwani

Commassisgfler of Income-tax
{Appeal Urnt)-1, Lucknow

Commissioner of Income-tax
[Appeal Unit)-2, Lacknow

Commmisstoner of Income-tax
[Appeal Umit]-1, Barslly

Commisgionsr ul:-lumrrlt'.-tﬂ_!»'-
(Appesl Unit]-1, Moradabad

| Commssicuer of Income-tax

(Appezl Unigl-1, Allshabad

Commissioner of Income-tex
tAnpeal Unitf-1, Gorakhpur i

Cormmiasioner of Income-tax
{Appeal Uniti-T, Varanasi

Commtissioner of Income-tax
[Appeal Umit)-1, Agra

! L'_fiT
(Appeall, Jalandber-2
54 CIT | Commiissioher of Income-tax
iAppeal], Ludhiata-1
53 1 {.'nmmles:innéi’l of Tncome-tox
| Appeal), Lugdhanna-2
=56 T Commuasionsr of lncome-tax
(Appeal|, Ludbiana-3
57 CIT Commissioner of [nenme-tax
[Appeeall, Tadhiana-4
SR CIT {;nmm:iaai-nncr'ﬂi'fnmmf Lis
[ [Appeal), Patiala
LG CIT Commiszoner of Incoime-1ax
| [Appead), Chandigarh-1
~ 60 CIT | Commissioner of Income-tax
(Appeal), Chandigarh-2
: &l oy Commizaioner of Income - s
tAppeall, Halobwesn
i CIT Comrmissionst of Tneome-tax
iAppeall, Luckpnow-1
| 53 CIT Camrrmissianer af lnoome-tax
(Appeall, Lacknow-2
Ed CIT Compriasianey of [noomes-tax
[Appealf. Bareilly
5 CIT Commisstoner uf [neome-tax
[Appeal), Mosadalsad
el CIT Cormmissmner of Iheome-t1ax
(Appeal), Allahabad
BT GIT Commissioner of Income-tax
(Appeal), Gorakhpur
fif CTT | Commissioner of Income-1ax
tAppeal), Vicanas
(ate] . I Cammigsionet of ncome-tax
{Appeal], Agra-1
T CIT Comumissionesr of lncome-Tax
[Appeal|, Agra-2
Tl CIT Cornmissioner of [noome-tax
[Appeal), Kanpur-1
T Commissioner of Incomes-1ax

e

Commissioner i:f Imeame-tax
[Appeal Unil)-2, Agra

Commissiotier of [neame-tax
|:_|"'l'|::|E_1|::=|,r Linit-1 . Kanpur

(Appeal), Kanpr-2

»

AL TS

Commissioner of Incomes tax
iAppeal Unitl-2, Kanpur
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Commnssianer al Inecome-1ax
jAppeal]. Kanpur-3

el 1ed - I.. ..i|'l.
Commissioner of lncome-tax
(Appeal Unit)-3, Kanpur

| (Appeadl, Mumbai 14

T4 CIT Commissioner uf [neome tax Commissioner of [ncome-tax
[Appeal], Aligarh [Appeal Unit)-1, Aligarh

TS CIT Comrmssaner aof [neome-tax Crmmissioner of lcome-tax
[Appeall, Ghaziabad [Appeal Unit]-1, Ghazeabac

76 | CIT Commissioner of [noome-tax U-La-n-l.mmmum?r ol Iriearme- T
[Append], Mesrut IAppeal Unit)-1, Meerur

T CIT Commasianer af Ineame-tax Commissioner of Income-tax
{Appeal], Muzaffarnagar |Appeal Unit)-1, Muzatiarnagar

78 CIT Commissioner of Income-tax = _E.‘-u-mmiﬂ:'-munr:r ol Ireome- fax
[Appesil], Motda-1 [Appeal Linit)-1, Mada

[ CIT Conmissaner af [nomme-tax Commissinner of ]|'u::nn':tr-?:.é}':
[Appeal], Dehracun [Appeal Uhit)-1, Dehradun

RO CIT Commissioner of [nenme-tax Commissioner of Income-tax
[Appeal], MumTai-1 [Appeal Unit]-1, Mumbei

a1 CIT Commiiasioner of [neome-tax Commissioner of Income-tax
[Appeal], Mumba-2 Appeal Umit) 2, Mumbsai

Ha2 CIT | Commmssioner of [neomes L Cn.t-:r:missifr:&r if Trenme-tax
[Appeal, Mumbd-3 [Appeal Unit)-3, Mumbai

83 i Commissioner of lneome-tax Commissicner of Income-tax
[Appeal], Mirmtai-4 iAppeal Unit)-+, Mumbai

24 CIT Commissioner of Income-tax Commmesiener of an]ﬁt:?l.:.;u
[Appeal], Mumbai-5 [Appeat Unitl-5, Mutmbg

E5 CIT Commisstoner of Income-tax Cormimissioter of lnoame-Las
[Appeal], Mumbao [Appeal Unitl-&, Mumbai

B ciT Cormissiones of [neotne-rax Commissioner of lncame-tax
[Appeal), Murmabai-7 (Appeal Unit]-7. Mumbai

ar CIT | Commissioner of Income-tax ' Commizsioner of Income-tax
[Appeall, Mumbal-&2 (Appeal Unir)-8, Mumbai

HE oIy Commissioner of Incomes tax Comimissicner of Ineame-rax
[Appeal], Murrba 9 | (Appeal Linit-9, Mumbai

a5 CIT Coamrnigsioner of Incone-tax | Commissicter of come-tax
[Appeal), Mumbai- 10 [Appeal Unit)-10, Mumbas

*:HJ CIT .LTDIE!TI.IEBU:I-ILET o Income-fnx \ .ETL::mrr.J.i.::ua:L:-tJ&r af Ineorme- g
[_.'".,IJEJI:::I_';‘}_ Klgrnbapi- 12 |:|':'|[:|E]H'rl:| Linae)-11, Muanihai

G It Comirmssioner of Income-tax Commissioner of Tneaome-tax

i [Appeal), Mumbai-13 (Appeal Unit)-12; Mumbai
o2 CIT | mTEﬁ?nmisai:uncr of Income-tax | Commissioner of Income-tax

(Appeal Unit) 13, Mumbai

o
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[Appeal). Mumbai- 15 (Appeal Unit]-14, Mumbai

04 CIT L‘:Eammiasl.um:r ol Hcotme-tax Commissioner of lnl;:-::lme:-tem
| [Appeal), Mumbai- 16 (Appeal Unit]-1%, Mumbai
05 CIT Commissioner of Income-tax Commissioner af [noome-ras
(Appead), Mumb-17 {Appeal Unicl-16, Mumbai
=T - ciT | Commisgioner -u-} Imcome-tax Commigsioner of [meome-tax
(Append), Mumbai-18 (Appeal Unig)-17, Murmbed
o7 T Commissioter of Income-tax En:-mmi;:iiuntr al [nenine-Tax _
tAppeal], Mumba-12 | thppeal Unitp-18, Mumbai [
G CIT Commissioner of Income s Commissioner of Income-tax
tAppead], Muomibeg-20 {Appeal Unit)-19, Mumbsai
oo .“_EZIT Catnfrissionear of ]nmmﬂ-'raxu E-:umm:ia&lun:f ol Invomie-lax
{Ap peall, Mumbai-Z1 (Appeal Unit)-20, Mumbai
| () LT Commissioner of lncome- L Compissicner of Inoome-tax L
{Appeal], Mumnbe-22 [Appeal Unit)-21, Mumbdii
101 BT Commissionsr of lncome (ax Commissioner of Income-tax i
{Aappeall;, Mumbai-23 [Appeal Unit]-22, Mumbai
102 CIT Comenissioner of Tncame-tax Dnmmmsu*’u:r of Incorme-Lax
|Appeal], Mumbai-24 [Appeal Unit)-23, Mumbii
103 CIT Commissioner of [ncome-tax Commiszoner of ltoome-tax
[Appeal], Mumbai-25 |Appeal Unit)-24, Mumbai
04 | OIT Commissioner of [noome-tax Commissoner of Income-tax
[Appeal], Mumbsd-2G (Appeal Unit)-25. Muambei [
1405 [l Cornmissioner of Income-cax Commissioner of Income tax |
[Appeal], Mumbai-22 (Appeal Umitl-26, Muriba:
106 CiT Commissioner of Income-tax Commismoner of [noame-rax
[Appeal), Mumbai-29 (Appeal Linir]-27, Mumbal
107 | QT Commissicner of Income-tax Clornmisgioner of Incomo-tax
[Appeall, Mumbai-20 (Appeal Unit)-238, M bz
108 ciT Commissioner of Income-tax Commizsionsr af lfeome-tas
| (Appeall, Mumbeai-31 (Apoeal Unig)-29, Mumbsai
109 | eaT Cnmmi.éa_iars:r of INncome-tax Commissionsr af [omme-1as
[ (Appeal), Mumbai-32 (Appesl Unig-30, Mumbai
110 ' 1T ' ;,'_'.r_:ummm:s:lr._:-'rwr ol Income-tax Commisaionct of Income-tax
[Appeal), Mumbai-33 (Appeal Unitp-31, Muimbai
111 6l . Commiagicrer of Income-tax | Comrissioner of eome-tax
(Appeal], Mumbe:-349 (Anpeal Unith-32, Mumbai
112 CIT | lf:;_u_-j-j}_ma.-s;imm- ol Income-fax Commiasioner of [ncome-tax
(Appeal], Mumbai-35 | {Appeal Uinit)-33, Mumbai
! 1
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tAppend], Mumbeai-36

(Appenl Unit)-34, Mumbed

114 | CIT Caommissioner of rcome- lax Commmssioner of fneorme- L
Appeall, Maumhiei-37 {anpeal TTnit)-35, Mamlai
115 1 CIT . Commissioner of Income-tax Commissioner of Income-tax
tAppeall Mumbai-35 fAanpeal Liit)-36, Mumba
116 CIT Commissioter of Tncome-tax Commissioner of [neome-tax
thppeall, Mumbai-32 tAppeal Unit)-37, Mombeai
117 L Commieasioner of come-tax EEI]'DIH]EE&.DHE!'_EIIJ:IIEDTEL:‘EL
(Appeal), Micmibpg-30 tAppesd Unit)-38, Mumbad
18 CIT Commisgioner of Income-fax Camimissioner of Tncome-1ax
tAppeal), Muambai-<41 (Appeal Unitp-39, Mumbai
118 . CIT Commissioner of Income-tax Commissioner of Income-tax
Lappeal, Mumbai-42 tAppeal Unitp-40, Mambai
120 L  Commissioner of Income-tax Commigsioner of Income-tax
Lhppezl), Mumbai-43 tAppeal Unigp-41, Mumbss
121 T Commissioner of Income-tax  Commissioner of [ncome-tax
[Appealh, Mumbsg 99 (Appead] Urnigl-92, Mumbea
122 CIT Clominmissioner of Incemetax Cormrmissiontr of Inoome: o
[Appeal), Mumbai-45 (Appeal Unic)-43, Mumbai
143 ciT Commissioner of Income-tax Commissioner of [ncome-tax
| Appeel), Mumbai-26 (Appeal Unit)-44, Mumbal
| 124 cIT Commismoner of lncome-tax | Commissoner of lnoome-tax
| (Appealh, Mumbai 553 (Appead Linit]-45, M b
I. - i m ——
125 CIT Commissianer of Incmme-cax Commigssinter of Ineame-rax
[Appeal]l, Mumbai-60 [Appeal Unit]-446, Mumlbai
126 AT Commissioner of Income-tax Commissioner of Income-tax
[Appeall, Puane 1 [Appeal Unit]-1, Puns
T I Crommassioner af [neoms-tax Comrmissioner of lncome -ty
[Appeal], Pune-2 [Appeal Unit]-2, Pune
o 128 ciT Commiasioner of Income-tax Commiasioner of Income-tax
{Appeal], Pune-32 [Appeal Unit)-3, Pune
t2g CIr Commussioner of Income-tax Commissioner of Income-tax
| | (Appeal], Fune-4 |Appeal Unitj-4, Pune
i 130 | CIT Camtnissioner of Ircome. 15 Commizsioner of neome-tas
{Appeal], Tane-5 fAppeal Unit)-5, Pune
131 CTE Commissioner of Income-tax | Commissioner of Income-tax
(Appenl], Pune-& {Appenl Unit)-&, Pune
132 CIT Comimissionse af Income-lax Commussioner of Income ok
A ppeal], Mane-7 [Appeal Unil)-7, Pune

Mo L\’:ﬁ;
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{Appeal], Pane-8

Commissioner af Income-tax

{Appeal Unit)-8, Pune

{Appeall, Ahmedabad-5

a8 | CIr Commissioner of Income - (a Cammiissioner of Income-Tax
tAppeal]; Pane-9 Appeal Unit)-9, Pune

135 EIT Commisaianer of Inoome-tax Commissioner of IILE'DInl:TtE.E
tAppeal), Pune 10 {Appenl Unal) 10, Pune

138 | CIT Camrnissionsr of lneome.lax Commiszianerof Income-tax

(Appeal], Aurangabad-1 {Appeal Unit)-1, Aurangahad

137 CIT Cammigsianer of Incame-tax Commiasioner of Income-tax
tAppeal], Aurangabad-2 {Appeal Unit)-2, Aurangabead

138 CIT Commiasioncr of lacome-tax .'E'umm:ssic-nrr EE-I-ZI.'ILEDTHE oo
(Appeal), Mashik-1 {Appeal Unit)-1, Nashik

1349 CIT Comtribssioner of Iocome- lax Caotnrissioner of [noonre-tas
tAppeal], Mashik-2 {Appeal Unit)-2, Nashik

1481 [l Commissionar of Tneomea-tas Caommigsianer of come-tax
(Anpeal], Mashil-3 {Anperl Unit)-3, Nashik

141 CIT Commissioner of lncome-tax | Commissioner of Income-tax
tAppeal], Thane-1 tAppeal Unat)-1, Thane

142 | CIT Commiasioner of Income-tax C-clnun:a-ﬁ:iuﬂ#-ﬂf [rcorme-fax
(Appeal], Thane-2 {Anpeal Unit)-3, Thane

143 51l Commissioner of Tnoome-tax Coammissioner af Income-tax
(Appeall, Thane-3 Anpeal Unit)-3, Thane

144 | €T Commissioner of Income-tax Commissioner of Inoome-tax
iAppesl], Kolkapur-1 (apperl Unit)-1, Koelhapur

145 o Commissioner of Income-tax Cormrassianer of Inoorrie- L
(Appeal], Kelhapur-2 {Appeal Unit)-2, Kolhapus

1496 CIT Cominissionar of lncome - tax Commissioner of Income-tax
tAppesal), Naepur-1 tAanpeal Thit)-1, Nappur

147 CIT ‘Commissioner of lncome-tax Commiassioner of E]‘LL'DIFI.I:-tE-I_
tAppeal], Nappur-2 tAppeal Umal)-2, Nagpur

1414 &l Commssioner of Income-toax Commessioner of Income-tox
tAppeal), Ahmedakied 1 {Appeal Unit)-1, Ahmedahad

149 &IT Comrissioner of Ineame-tax Commiasioner of Income-tax
tAppeal], Ahmedabead-2 tApperl Unit)-2, Ahmedabad

1360 R | Commuissioner of Income-tax Commissioner of neome- o
(Appeal), Ahemedabad-3 (Appeal Unit)-3, Ahmedabad

151 CIT Commissioner of Incoame-1ax Cammiggioner of Income-tax
(Appeal], Ahmedabad-2 tAppeal Unit)-4, Abmedabad

152 CIT Commiagioner of Income-tax Commissioner of Income-tax

{Appeal Unit)-3, Abhmedebd

\Kubd- :
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[Appeal], Abwar

[:‘-:Jrum mnner i I.n-:c-mﬁ EE Eﬂl'nrrlmm-:um:r of [rvoome- tEu.
tAppeal), Ahmedabad-5 | iAppeal Unitj-6, Ahmedabad
154 CFT Compizsioner of Income-1ax lﬁﬁmmi&ﬁimhm of Incame-tax
[Appeall, Abhmedabiad. 5 [(Appeal Unit)-7, Abmedalad
I&55. | ©IT Commissicner of Theorme tax Commissioner af Inceme-tax
(Appeal), Ahmedabad-8 iAppeal Unit)-8, Ahmedabad
156 cIT Crommisstoner of [fcome-tax Commissioner of Income-mx
[Appeal], Ahmedahad o Appeal Unit)-9, Ahmeds bad
IS LIT _ E_‘ummiﬂsium:r of Iheome tax Commissioner of Income-tax
(Appeal), Ahmedabad- 10 tAppeal Unit)-10, Ahmedabad
158 cIT Comemissioner of Income-tax ' Commissioner of Thoorme-tax
[Appeal], Gandhimagar [Appeal Unit)- 1, Gandhinagar
159 | QIT Comnissioner of lncome-Tax Cammissioner of [ncomme-tax
iAppeal), Jamnagar (Appeal Unitp-1, Jamnagur
10 CIT Commissioner of [neome-tat L"'umfnisainm-r af Income-Lax
[Appeall, Kagkot-1 [Appeul Unit)- 1, Rajlot™
[ 361 oI Commizgioner of lnoome Lo Caotrrmdssioner of Income-tax
(Appeall, Rajlkot -2 tAppeal Unitp-2 Rajlal
162 CIT Commissioner of [ncome-tax Comimissmfher of Income-tax
[Appeal], Rajkor-3 [Appeal Unit]-3, Rajkot
163 CIT Camirssioner of Income-tax Commissioner of [come- lax
(Appeal], Yadodars- ] Appesl TIni} 1, Vadodara
164 CiT Commissinter of Neame-tax Cormmisgigner of lncome-tax
[Appeall, Vadodara-2 [Appeal Unit)-2, Vadodars
165 2l Commissionsr of Income-ta Commissioner of Income- tax
(Appeal), Vadodams-3 (Appeal Usnit)-3, Vadadara
166 IT Commissioner of Income-tax L':L:;mmi-ﬁﬂiﬂ-hrf uf]hmma-m:-:
(Appeall, Vadlodare-4 [Appeal Unit)-4, Vadodara
167 el Commisgionst of Income-tax 'E-;:.mr::msium:r af fr‘n::r_:-rn-l_'-tsl_t
(Appeal), Vadadara-3 ppeal Un-5, Vadadara
| &aE CIT Cormmisgioner of Income-zax | Commissiorier of Tnoame: Lk
[Appeall, Surat-1 [Appeal Unit]-1, Surar
159 CIT Commissionet of ]r‘.m'-::urﬁi:-tax Commissianer of Income-tax
(Appeal), Surmt-2 (Appeal Unit)-2, Surat
170 I Commissioner of [ncome-tax Corrimasioner of ncome-tax
[Appeall, Surat-3 IAppeal Unit)-3, Surat
171 CIT | Comrmissioner of Jrlc.:-mc-ta:l-: ..{'nmlﬂlﬂ&j-:lnl_'.’ of Incorme-tax
fApneal), Valsad Wippeal Une}-1, Valsacl
172 CiT Cemmissioner of Income fax If:r:-rr_h.m._'lsajum&ll' of Income-tax

[Appeal Unit)-1, Alwar

Muauk |
.r‘L 3¢l9{tate
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Comorssioner of Income-tax

(K Fl 1 i i
l'|‘|‘ ooh Ik

Commizsioner of ncome-tax

{Appeal Unit)-1, Jaipur

Commissioner of Income-tax
(& ppeal Unig-2. Jaipur

Commissioner of [noome-tax
(Appeal Unicl-3, Jaipur

Commissioner of Ineome-fax
iAppeal Uniz)-1, Ajmer

Commiasioner of Ineome s
tAppéal Unat)-1, Kola

Comrmssiones aof Income-tax
tAppeal Unaty-1, Udaipuar

Cammigsioner of Income-tax
{Appeal Unit)-1, Bikaner

Comimizgsioner of Income-lax
{Appeal Umnit)-1, Jwdhpur ¢

Comrmissioner of lncome-tax

[Appenl Unit)-2, Jodhpur

Commissionaf of Income-tax
iAppeal Unit)-1, Chenned

Commissioner of Income-tax
[Appeal Umit]-2, Chennai

Commissioner of [heome-tax

[&ppeal Unit)-3. Chennai

Commissicner of Income .t
[Appeal Unitl-3, Chertna

Commissioner of Income. tax
(Appeal Unit)-5, Chennai

Commissionier af Indome-tax
{Appeal Unit)-6, Chennai

Commissioner of [ncome-iax
{Appeal Unit)-7, Chennad

Commissioner of [neomme 1ok
{Appeal Unirt)-3, Chennai

Commussioner af [neome-tax
{Appeal Unit)-9 - Chennal

: [Appeal), Jaipur-1
174 | OIT ' Cumiﬁ.{-éaiunur ol frcorne-§ax
(Appead), Jaipir-2
175 CIT Cirmmissisner of [noe-iax
Appeal), Jaipur-3
I'7é | CIT Commissioner of Incorme-tax
thppeall, Ajmer
T e Commussiotier oF Tneome-tax
Wppeal), Kota
15 oIT | Commisaioner of Income-tax
{Appeal), Udaipur-1
LT 1T Commiasioner of Incorme L
IAppeal], Bikener
- 1ED CIT Commissioner af [neome-tax
. [Appeal], Jodbpur-]
{183 CIT Comrisaianee of Tneome-ta
[Appeall, Jodhpur-2
iR2 T Commissioner of Income:tax
[Appecal], Chennaa-1
183 CIT Commissioner of [npoms: Lax
[Appenl], Chenosi-d
1824 CIT Commmissioner of Income-tax
|Appeal}, Chenn-3
185 CIT . Commissioner of Incorme-tax
[ [Appead), Chennsi-a
165 CIT Comirmssistes of Iheome-tax
[Appeal), Chennai-5
1&Y [ ol y Commisgsicner of Income-tax
| (Appeall, Chennai-&
&5 CIT ' Commissioner of Income - tux
| tAppeal], Chenmnm -7
T INE  [ET Comrmssioner of lncome-tax
tAppeal), Chennai-S
Qi) CIT Commisaioher of Income-tax
tdppeal), Chennai-t
181 | CIT Commmissioner of [ncome-tax
yAnpeal], Chennai-10
1a2 1T Commiasioner of Income-tex

|Appeall, Chennmed-11

Cammissioner of Income-tax
{Appeal Unit)- 10, Chennzi

Compnssioner of lpoorme-tax
(Appeal Unit)-11, Chennel

\{“r* 1d{lisio
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[Appeall, Chennai-12 [Appeal Uinic)-12; Chennai
| : ;
154 CIT Commissioner of Income-tax Commissioner of [noome-tax
[Appead), Chennai-13 (Appeal Unitl-13, Chenneai
155 CIT Commissioner of Income-tax Commissiorier of [neomes-tax
[Appeal), Chennal-15 (Appeal Linigl-14, Chennal
156G CIT Commissioner of Income-tax Commissioner of Income-tax
[Appeall, Chennai-15 (Appeal Linit)-13, Chenned
157 CIT | Commsmener of Income- tox Commmissioner of [neotne Tox
| [Appeall, Chetina-17 (Appeal Unit)- 16, Chennai
1GH I | Cotmindssoner of Inceme-tax Commiasinnat of [noaome-tax
: [Appeal), Puducherry (Appeal Unicl-1, Puducherry
190 CIT Commissioner of Income-tax | Commigsioner of [ncome-tax
lAppeat), Coimbatore-1 (appeal Uinigl-1, Coimbatore
200 |oIT Cornmissioner of noomme- G | Commissioner of Inoomes
[Appead, Coimnbatore-2 (Appeal U2, Coimbatore
201 2T Crornrmissiorner of Fueotne- L Commtoissiorer of Tnemne-tax
[Appeal), Coimbatore-3 (Appeal Unicl-3, Coimbatore
202 CIT Commissioner of Income-tax Cnmmissi*‘mr of Income-tax
[Appeal), Madursi-1 (Appeal Umtl-1, Madurad
3 :JUS LIT Cemmisstoner of Income-tax ' Commissioner DE::]..'I.'.IC'EI:I'.I:I.'::-LEIJI
[(Appeal), Madurai-2 (Appeal Unit)-2, Madura
2004 GIT Ciomniissoner of noceme-tax Cominissiener of Theome-tax
[Appeal), Salam (Appeal Linicl-1. Salem
205 CIT Commissioner of Income-tax ' Commissiorner of Incum:-l:}ut
[Appeall, Tiruchitappalli Appeal Uinitl-1, Trichy
206 o Commisstoner of Ineome-tax | Commissioner of Inoome tax
[Appeaty, Hvdersbad-1 | (Appeal Linit)-1, Hyderabad
I 20T CiT Corrrmmissiorer of [noorme-fax : Crrenm asictier of Toosame-rax
[ [Appeal}, Hyderahad-2 ! (Appeal Unicl-2. Hyderabad
| 208 CIT | Comimissioner of Incomc-tax E_C!umﬁaisain-ncr of Income-tax
[Appeall, Hyderabad-3 [ (Appeal Unitl-3, Hyderabad
200 C!T Commissioner of Income-tax | Commissicner of JT]D:I]'.I:I.:-_E':E{
[Appeall. Hyderabad-4 i (Appreal Uil -5, Hyvilesalsad
B CIT Commigsinner of [nomne-rax | Commissioner of Ineome-Tax
[Appeal), Hrderahad-3 [&ppeal Unic)-5, Hyderabad
' 2.11 CIT Commissioner of [ncome-tax Commissioner of Income-tax
[Appead], Hyvderabad-6 (Appead Urit] &, Hvderabad
212 CIT Commissioner of [neome-tax Commissioner of Tncome-tax

[Appeal], Hyderabad-T

““mrux

1efe)Leie

(Appeal Unit]-7, Hyderabad
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mmisl.ﬂinner aof ncome-taw
(Appesl), Hyderabagd-B

i R T R
Commissioner of Income-tax
fAppenl Unit)-8, Hyderabad

Comnissiener of Income-tas
IAppeal). Hyderabad-9

Commissioner of Income-tax
Appeal Tinir]-4%, Hyderabad

Lommyissioneas af [ncome-tax
{Appeal], Rajahmundry

Commissioner of lncome-tax
[Appenl Unit)-1, Rajahmundry

Commissioner of Tneome lux
Appeal), Visakhapatmam-1

Comusgioner of Income-tax
(Appesl Unet)-1, Visakhapatnam |

L“‘.Ll-m-miaaimmr of Income-tax
[Appeal], Viaakhapninam-2

Comrmisgioner of [ncome-tax
iAppeal), Gunrouar-1

Commissinner of lncome-tax
IAppeal Unit]-2, Visakhapatnarm

Cotnmissioner of Income-tax
fAppeal Unist)-1, Guntur

| Comimissioner of Incorme -l

[Appeall, Guntur-2

LCommuiasioner of [moome-tax
Appeal]l, Kurmool

- Commissioner of Tnen re-Lan
[Appeal Uind)-2, Gunioar

Commiasioner of [n;:r:umr:-_ra:ar
{Appeal Unit)- 1, Kurnoal

Commissioner of Income-tax
(A ppead), Tiropari

commigsioner of Inceme-tax
{(Appeal Unit}-1, Tirapad

Commissioner of Income-tax
|Appeall, Vijayawada

Crormimiss: of Income- (ax
[Appeal Unit) -1, Vijavawada

Camnrnissioner of [neome-tax
(Appesl), Bengaluru-1

Commiszioner of inoome-tax
(Appeal Tnity-1, Bengalor

Comymizeioner of Income-tax

[Appeal), Bengalung-2

Commissioner of [ncome-tax
[Appenl Unit)-2, Bengalir

Commissioner of Incame-tax
{Appeal], Bengasluru-3

Commissioner of Inoome- tax
{Appeal Unit)-3, Bengaluru

Commisgioner of Income-tax
(Appeall, Bengaluru-2

| Commissioner of [neome-tax
(Appesl Unicl-4, Bepgaluru

Cormmissioner of Moome-tamx
[Appeal], Bengaluf-3

Commissicrer of lpcome-tax
[Appeal Unit)-53, Bengaluru

Cammissioner of Thoome o
Appeal), Bengaluru-6

Cominssoner of NMoome lax

tAppeal Unitj-f, Boengalum

Commissioner of Income-tas
[Appeal), Bengalurny-7

Commiasioner of Inenme-tax
ppeal], Bengaluru-9

Commissioner of [noome-tax
[Appaeal Unit)-7, Bengaluru

'Dnmmi:s-.muncr of Icome- lax
ippeal Unit)-&8, Benpalury

Commisgicner of heome-tax
[Appead), Bengalara- 10

Commizsioner of [fcome-tax
(Appeal Unitl-%, Rengalura

293 [CIT
BETREED
%25 [T
2265 CIT
227 [ CIT
228 | CIT
238 | aiT
230 [T
~ 231 | CIT
23z |CiT

Cotmmissioner of [nooines-tax
(Appeal], Bengalur-13

Commissioner of Income-tax
[Appeal Unit)-10, Bengaluru

s -
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Comimiesioner of Ineome-tax Coimmesslaner of Income-tax
(Appead], Bengaioru-14 {Appeal Unit)-11, Bengalura
239 T | Cammissioner of Income-tax I Comimissioner of [noome-Tos
| tAppeal], Davangere | (Appeal Unit)-1, Davangere
933 CIT Commissionst of Income-tax : Commissioner of Income-tax
(Appeall, Gulbsrza | tAppeal Unitj-1, Gulbarga
35 | CFT: Commigaioner of Income-tax | Commissioner of [ncome-tax
(Appeal], Mysare {tAppeal Unot)-1, Mysore
23T T Commmitssioner of Income-tax | Commiszioner of Income-taz
(&ppeall, Belpaum | (Appeal Unit)-1, Belgaum
238 | OIT | Commissioner of Income-tax = Commissioner of [ncome-tax
tAppeall, Hubbali | tAppeal Unitj-1, Hubhali
. Commissioner of Incotre-1ax | Comitnssioner of [noorme-1ax
LA ppeal), Mangalore (Appeal Lirufp-1, Mangalors |
340 CIT Commissinner of Income-tax Commisgsioner of Tneome-tax i *
LAppeal), Panaji-1 iAppeal Unizj-1, Pansjs I
291 CIT = _.E;::mmiaa:-::ni:r of Income-tax | Commiasioner of I-!I'.I.-t'I:I:I:I;.l.'-?EI;L- =0
[Appesd), Kochi-1 (Appeal Unii)-1, Boachs [
ke b e Commissioner of Income-lax Comrnissafner of Income-lox
(Appeall, Kochi-2 (Appesl Unst-2, Eochd
243 oIT Commissioner of Incede-lax Commissicrer of [neome-tax
(A ppeal), Kozhikode (Appeal Unitl 1, Kozshilode
244 e | Commrissioner of Income-tax Commissioner of Income-1ax
. [Appcal), Thrissur iAppesl Unicl-1, Thrissur
_.;"f-l.ﬁ 1T i Commissioner of Income-tax | Commissioner of Income-tax
[Appeal), Koltavorm (Appead Unit) 1, Kattayam
246 EIT Cemimissiornet ol eome-tas Comrinissmnar of [nodme-1as
[Appeal), Thirvvananthapuram | (Apoeal Dnic-1.
Thiruvananthapuram
247 CIT Commigseioner of [nesine-tax Caommissioner of Tncome-tax
[Appeal), Kolkata-] | (Appeal Unit)-1, Kolleats
245 zIr Commissoner of Income-tax | Commissioner of Income-tax
(Appeal), Kalkaia-2 (Appead Unit]-2, Kolkata
2499 CIT Cotmmissioner of [neome-Tis Cormmissiooer of [ooorme: L
[Appeal), Kolkata-3 (Appeal Lnit]-3, Kolkata
350 CIT | Commissioner of Income-tax Commissioner of lncome-tax
[Appeel), Kolkata-< [Appeal Unit]-3, Kolkata
251 CIT Commissioner of [neome - Commissionsr of [noome.fax

[Appeal], Kalkala-5

(Appead Unit)-5, Kolkata

Naguh
A
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Cnmmissioner of Income-tax

Cummiasmnﬂr |;:- I:1':.'\IC:II tenx
[Appeal Unit]-6, Kolkaca

Commisswner l:li Income-tax
[Appeal Unit)-T, Kolkata

Commissioner of [ncome-1nx
Appeal Unit)-8, Kelkata

Commussioner of [ncome-tax
Appeal Unith-%, Kolkats

Cammissioner af Income-iax
thppeal Unitj-10, Kolkats

COImInSsIorer u.!-Jncum::-'{EJ:
Appeal Unit]-11, Kolkate

Comimissiorner of lnoome-Lnx
[Appeal Linit]-12, Kolkate

Commiasinnet of Tncome-tax
[Appeal Unit]- 13, Ealksia

Commissioner -of Inoome-tax

IAppenl Umt)-14, Kolkate

vrer of Income-tax

Comeris4l
[Appeal Undl)-15, Kolkata

Comrrissioner of noome lax
|Appeal Unit)- L6, Kolkaca

Commizsioner of [ncome-tax
tAppeal Unat}-17, Kolkata

Commissioner ol [ncome-tax
(appeal Unigj-18, Kelkata

Commisgioneat of [Reaime-
(Appeal Unit)-19, Kolkata

| Commissioner of Income-tax

(Appeal Unit)-20, Kolkata

Clemrmissioner of Income-tax
[Appeal Unit]-21, Kalkata

Commissioner of Income-tax

[Appeal Unitl-22, Kolkata

Commissioner of Income-tax
fAappeal Unit)-1, Siligur

Commiasioner of Moome-1ax
tAppeal Unit)-1, Jalpaiari

[Appeal), Kalkatisa
2583 CIT Commissioner of [noome-1ax
{Appeal], Kelkats-7
254 CIT Comtissioner of Income-tax
{Appeal], Kellkata-8
223 GIT- Cormmigsinner of Income-tax
Appeall, Kolkata-9
D5 &I Commissioner of Income-tax
[Appeall, Kolkate-10
200 LJ'T | Commissioner of Income-fax
(Appeal), Kolkata-11
ana & | Commissioner of Income-tax
[Appeall, Kolkata-12
) CiT Conrmissioner of Income-tax
[Appeal], Kolkera-13
260 CIT Commssioner of lnoomes-tax
[Appeall, Kolkats-i4
261 crr Commissioner of Tnoome-tax
Piopeal|, Kolkats-15
2652 CIT Commissionsr of Inoome-tex
iAppeal), Kelkata-16
| 263 EIT Commissioner of Inoormes tos
(Appeall, Kolkata-17%
&g |CIT Commissioner of Income-tax
[Apeeall, Kollata-18
25 CIT Commrssioner of Income-tax
[Appeakl; Kolkata-19
il . cIT Commissintier of [neome-tax
|Appeal|, Kolkata-23
26T CIT Commissioner of Income-tax
[Appeul], Kolkata-24
| 268 CIT Commissioner af Inoome-tax
(Appeal], Kolkata-25
2649 CIT Commissioner of Incame-1ax
Appeal), Siligur
270 CIT Camim ;.H:-:'in:lm:r"-:.t' Incorme tEu;
{Appeal), Jalpaigar
271 | "Uummisaimicr of Income-tax

(Appeal), Burdwan

Commissioner of Income-tax
tAppesl Unii}-1, Burdwan

Mogas Lﬁ;‘
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(Appeal Unitl-1, Dyrgapur

Commiesioner of Income-tax

[Appeal Umitl-1, Asansol

Comrmissioner of lncome-
[Appcal Unit]-1, Bhagalpur

Commissioner of lncome-tax
[Appeal Unit)-1, Patna

Cropnrmissiomer of Income -tax
[Appeal Unil)-2, Patoa

Commiasiancr of Income-tax
(Appeal Unit)-1, Dlheanbad

Comrmissioner 1:11 Income-tax
tAppeal Unat)-1, Hazsribagh

Commissioner af noome 1o
tAppeal Unif}- 1, Jamshedpur

' Commigsionear of [neome-1ax

Commissi

(Appeal Unic|-1, Ranchi

or of Inonme-tax
hppeal Unic)-1, Guwabati

Uu[nmiﬂmun:r of Income-tax
(Appeal Lnil)-2, Guwahat

Commissioner of Income-rax
[Appeal Unit]- 1. Jochat

L-er:mbsl-:lnl_-r of Income-tax
[Appeal Unit)- 1, Dibrugarh

Cammussioner of lncome- Las
(Anpeal Whait)- 1, Shillong

Commissioner of [ncome-tax
tAopenl Lnath- 1, Bhubaneshwar

Comrmssioner of Income-tax
tAppeal Unit)-1, Cuttack

Comimissioner of [nomme-tax
thppeal Unit)-1, Sambalpuar

E.‘.;:-mmmm-:mcr of Income-tax
[Appes] Unit)-1, Bilaspur

CIT
[Appeall. Dursapur
273 CIT | Coanmissimer of Inceme-tax
[Appeal), Asansal
274 CIT Commissianer of Inoome-tax
[Appenl), Bhogalpur
275 CIT Commizsiones of Insome - tax
{Apeall, Pagna-1
_2.‘_‘?'&- CIT Commiasioncy of [neame-tax
{Appeal], Paona-2
207 CIT Commussionsr of [ncome-tax
tAppeal), Bhanbad
=78 | CIT . Commissioner of [ncomme-
iappeall, Hazarilsagh
27 5 | Commissioner of Income-1ax
(Appezl), Jamshedpur
280 cIT Commissioner of Income-tax
(Appead), Hanchi
281 HH i Cominissiener of Income-tax
[Appeall, Guwabad-1
HH-'.?;" CIrT Commissioner-al [noome tax
[Appeal], Guwahari-2
283 cIT Commissioner of Income-tax
[Appeal], Jorhat
284 | CIT Cammizssioner of Ioeome- s
tAppeal], Dilbugarh
385 | CIT | Commussioner of Income-tax
tAopeall, Shillong
| 2ms: [TIT Chmmissicrer af, icome-tax
| (Appeal], Bhubaneswar-1
2T T | Commiszaioner of Income-tax
(Appeal), Cuttack
2a8 cIT Comimissioner of Incnme-tax
| (Appeal), Sambalpur
280 CIT Commissioner of lneoma-tax
Lppeal), Bilaspuar
2491 21T Curmmissioner of Income-tax
[Appeall, Kaipur-1
2] CIT

Ciommnissianes of Inooms

|Appeal|. Raipur-2

Commissioner of Ineome-tax
[Appeal Unit)- 1, Raipar |

Commisesioner of Income-tasx
[Appeal Unit]-2, Raipur

\,
-
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Commisstoner of Incorme-rax

ot :. :i] 1 _-' :“.I.:.- ; '.,-.' " ::-..

Commissioner of Inocomes-Lax

b

(" ngesh 2 i)

Tel Mo, 23095474

[ [Appeal, Indare- 1 (Appeal Unit] 1, Indore
= Cormmissioner of Income-tax Commissioner of Tncome-tax
(Apoeal), Indore-2 (Appeal Unitp-2, Tndors
a04 | CIT Commissicner of Income-tax Commissioner of [neme tax
' (Apoesl), Indare-2 (Appesal Unitj-2, Indore
2o5 CIT Commisaioner of Income - 1ax Cammiasioner of [ncome-tax
(Appeall, LHjain | {Appeal Unit)-1, Ujjain
el CIT | Commissioner of Inoome-tax Commissioner of Income-tax
(hppeal), Bhopal-1 {Appeal Unit)-1, Bhopal
297 | CLT Cammissioner of Inoome-1ax Coammigsioner of Income-tax
{Appeal), Bhopal-2 |Appeal Unit)-2, Bhopal
i AR Sl Commnigsioner of Income 1ax Comnussioner of Income - tax
{Appeal], Gwalior [Appeal Unit)-1, Gwalioy
295 i ol Commussioner of lneome-tax “Commissioner of Incdme-1ax
[Appeal], Jubmlpar [Appeal Uimit]-3, Jabadpue
E [lindi version of this order will follow. o
Linder Scoretary to the Govepnmeent of India
Copy Lo:
I, All Principal Chief Commisstoners of Income Tax' Principal Director Crenerals of Income Tax.
T Pr. Chief Coateviller of Acconnts, New Dethi
3} Zonal Aceounts Officer. CBDT, Ov'e Principal COTT (CCA) concemed.
- P& 1o Hon'kle FM ¢ MeS (Finance}, _
5 PPS to Finance Secretary:’ Chaimman, CBDT/Members. CROTAS{ A LCBDTAS(R).
. Hindi Section for Hindi version, _
0k Commissioner of Income Tax (Media & TF) and ofTicial Spokesporson, CBIXT, Mew Delhi.
R. Secretary Uieneral, IRS AssociationSecretary General, ITGOA/AlIndia Income Tux SCEST
Employvees’ Wellare Association/Income Tax Employees Federation (ITEE ).
0 Diata Base Cell, CRIFT
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